489 Written Answers
Development of Greater Calcutta

g9 [ Shri D. C, Sharma:

* 7 Shrimati Savitri Nigam:

Will the Minister of Finance be
pleased to refer to the reply given
to Starred Question No. 385 on the
5th December, 1963 and state the pro-
gress made in the finalisation of the
scheme for the development of grea-
ter Calcutta?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkesh-
wari Sinha): The Schemes are sub-
stantially in the same stage as they
were in Decémber, 1963.

Water Rates in ND.M.C. Area

290 f Shr? Maheswar Naik:
" '\ Shri D. C, Sharma:

Will the Minister of
pieased to state:

Health be

(a) whether it is a fact that the
rates for supply of water for various
purposes within the jurisdiction of
New Delhi Municipa] Committee are
proposed to be raised with effect from
next year,;

(b) whether the Union Govern-
ment have approved of the higher
imposition; and

(¢) if so, what is the justification?

The Minister of Health (Dr. Sushila
Nayar): (a) There was a proposal to
raise rates for suprly of water for
various purposes but the New Delhi
Municipal Committee decided on 27th
December, 1963 that the consideration
of the case be postponed.

(b) No such preposal has been
received. Under the Punjab Munici-
pal Act, 1911, as extended to Delhi,
only the sanction of Chief Commis-
sioner is required for water rates for
domestic purposes.

(c) The ND.M.C. is losing on water
and hence the proposal for enhanc-
ing the rates,
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Homoeopathic Institutions

129. Shri Sidheshwar Prasad: Wil
the Minister of Health be pleased to
refer to the reply given to Unstarred
Question No. 1512 on the 12th Decem-
ter, 1963 and state:

(a) the amount of grant/loam
advanced during 1963-64 upto Decem-
ber, 1963 to each -f the Homoeopa-
thic Institutions state-wise; and

(b) the names of members of
Homoeopthic  Advisory ~Committee
and the date and the basis of its cons-
titution?





